
RAJYA SABHA
Thesday, the 9th July, 2019/18th Ashadha, 1941 (Saka)

The House met at eleven of the clock,
MR. CHAIRMAN in the Chair.\

MEMBER SWORN

Shri Lokhandwala Jugalsinh Mathurji (Gujarat)

PAPERS LAID ON THE TABLE

National Monuments Authority Heritage bye-laws of Ministry of Culture

संस क्ृ ति मंत्रालय ्े रराजय मंत्री; िथरा पय्यटन मंत्रालय ्े रराजय मंत्री (श्री प्रहलराद ससह पटेल): 
महोदय, मैं प्राचीन ससंमरारक तथरा पुररातत्ीय सथल और अ्शेष अधि धन यम, 1958 की िराररा 20अ 
की उप िराररा (6) के अिीन ससंककृ धत  मंत्रालय के ि‍नमनिि‍िि‍त िरोहर उप ध नयमों की एक-एक 
प्धत  (अंगे्जी तथरा ध हनदी में) सभरा पटल पर रखतरा हंू:–

1. The National Monuments Authority Heritage bye-laws of Centrally Protected 
Monument Humayun’s tomb-Sunder Nursery-Batashewala group of monuments 
Bye-laws 2019; and

[Placed in Library. See No. L.T. 412/17/19]

2. The National Monuments Authority Heritage bye-laws of Centrally Protected 
Monuments Nizamuddin Basti group of monuments Bye-laws 2019.

[Placed in Library. See No. L.T. 270/17/19]

I.	 Notifications	 of	 the	 Ministry	 of	 Power

II.	 Reports	 and	 Accounted	 of	 FOR	 for	 various	 years	 and	 Report	 (2017-18)	 of	
JERC, Gurugram, Haryana and related papers

III.	Memorandum	 of	 undertaking	 between	 the	 Government	 of	 India	 and	 the	
PFG

THe MINISTeR of STATe of THe MINISTRy of PoweR; THe MINISTeR 
of STATe of THe MINISTRy of New ANd ReNewABLe eNeRGy; ANd 


